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g/o Late Shri Bhojva, vetivsd Chief

Shairman, PRPailway
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.« .RESPONDENTS.

CHAIPMAN

(A)

Pztiticner,

17 of the

contsmpt proceedings against th

the vezpondznts havs

Contempt Petition has

i
Contempet Feticion, vegiatzvred asz

petitioner in vregard Lo
i

Concsmpi

VK

Ihubchand, has £1led

Adminizcrative Trikbunzla

T
not corvecitly implemented ths directicons of

z ovdzr

Aated

on 1.2.95  and  ths =arvrli

=
']
.
l_l
b

1X)
~
LX)
!‘_h
~
=i
H -
—
0
(s
<5
[

view subsesquent

sams subject matter doss not
has any grizvances, he may

This




